ITEM NOS.15 + 19 COURT NO.1 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s) (Ciwvil) No(s). 643/2015

ALL INDIA JUDGES ASSOCIATION Petitioner (s)
VERSUS
UNION OF INDIA & ORS. Respondent (s)

(IA No. 2/2017 - AMENDMENT IN CAUSE TITLE, IA No. 268544/2023 -
APPLICATION FILED INVOKING INHERENT & DISPENSING POWER, IA No.
70316/2020 - APPLICATION FOR PERMISSION, IA No. 183845/2024 -
APPLICATION FOR PERMISSION, IA No. 68479/2020 - APPLICATION FOR
PERMISSION, IA No. 257271/2023 - APPLICATION FOR PERMISSION, IA No.
96520/2020 - APPLICATION FOR PERMISSION, IA No. 75407/2024 -
APPROPRIATE ORDERS/DIRECTIONS, IA No. 15312/2026 - APPROPRIATE
ORDERS/DIRECTIONS, IA No. 191391/2024 - APPROPRIATE ORDERS/
DIRECTIONS, IA No. 228999/2025 - APPROPRIATE ORDERS/DIRECTIONS, IA
No. 148178/2024 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 325988/2025
- APPROPRIATE ORDERS/DIRECTIONS, IA No. 29739/2026 - APPROPRIATE
ORDERS/DIRECTIONS, IA No. 222607/2025 - APPROPRIATE ORDERS/
DIRECTIONS, IA No. 145560/2024 - APPROPRIATE ORDERS/DIRECTIONS, IA
No. 321908/2025 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 24554/2026
- APPROPRIATE ORDERS/DIRECTIONS, IA No. 310235/2025 - APPROPRIATE
ORDERS/DIRECTIONS, IA No. 204006/2025 - CLARIFICATION/DIRECTION, IA

No. 58358/2026 - CLARIFICATION/DIRECTION, IA No. 136286/2025 -
CLARIFICATION/DIRECTION, IA No. 27912/2026 - CLARIFICATION/
DIRECTION, IA No. 247888/2024 - CLARIFICATION/DIRECTION, IA No.
143933/2024 - CLARIFICATION/DIRECTION, IA No. 192140/2024 -
CLARIFICATION/DIRECTION, IA No. 86318/2025 - CLARIFICATION/
DIRECTION, IA No. 317561/2025 - CLARIFICATION/DIRECTION, IA No.
97064/2026 - CLARIFICATION/DIRECTION, IA No. 136300/2020 -

CONDONATION OF DELAY IN FILING, IA No. 112739/2020 - CONDONATION OF
DELAY IN FILING, IA No. 40046/2025 - EARLY HEARING APPLICATION, IA
No. 255495/2023 - EXEMPTION FROM APPOINTMENT OF OFFICIAL
TRANSLATOR, IA No. 84452/2020 - EXEMPTION FROM FILING AFFIDAVIT, IA
No. 229001/2025 - EXEMPTION FROM FILING O.T., IA No. 136287/2025 -
EXEMPTION FROM FILING O.T., IA No. 66488/2021 - EXEMPTION FROM
FILING O.T., IA No. 255156/2023 - EXEMPTION FROM FILING O.T., IA
No. 14/2024 - EXEMPTION FROM FILING O.T., IA No. 183846/2024 -
EXEMPTION FROM FILING O.T., IA No. 24555/2026 - EXEMPTION FROM
FILING O.T., IA No. 86319/2025 - EXEMPTION FROM FILING O.T., IA No.
205919/2025 - EXEMPTION FROM FILING O.T., IA No. 168155/2022 -
EXEMPTION FROM FILING O.T., IA No. 260043/2023 - EXEMPTION FROM
s ING O.T., IA No. 164409/2022 - EXEMPTION FROM FILING O.T., IA
D'g'fﬁﬁzfzy 96252/2024 - EXEMPTION FROM FILING O.T., IA No. 184560/2024 -

Date: 20:

“SEJEMPTION FROM FILING O.T., IA No. 86115/2025 - EXEMPTION FROM

Reas

FILING O.T., IA No. 204008/2025 - EXEMPTION FROM FILING O.T., IA
No. 19400/2026 - EXEMPTION FROM FILING O.T., IA No. 171004/2024 -



EXEMPTION FROM PERSONAL APPEARANCE, IA No. 184528/2024 - EXEMPTION

FROM PERSONAL APPEARANCE, IA No. 186741/2024 - EXEMPTION FROM
PERSONAL APPEARANCE, IA No. 191459/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 167832/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 184522/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 186735/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 184238/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 185478/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 185392/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 191215/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 185100/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 183039/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 185001/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 186851/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 179483/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 184568/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 186834/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 176293/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 186812/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 191922/2024 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 256922/2023 - EXEMPTION FROM PERSONAL
APPEARANCE, IA No. 1375/2021 - EXTENSION OF TIME, IA No.

192894/2024 - EXTENSION OF TIME, IA No. 87335/2020 - INTERVENTION
APPLICATION, IA No. 15310/2026 - INTERVENTION APPLICATION, IA No.

228997/2025 - INTERVENTION APPLICATION, IA No. 70318/2020 -
INTERVENTION APPLICATION, IA No. 275438/2024 - INTERVENTION
APPLICATION, IA No. 325987/2025 - INTERVENTION APPLICATION, IA No.
240950/2023 - INTERVENTION APPLICATION, IA No. 322537/2025 -
INTERVENTION APPLICATION, IA No. 68480/2020 - INTERVENTION
APPLICATION, IA No. 130798/2023 - INTERVENTION APPLICATION, IA No.
24551/2026 - INTERVENTION APPLICATION, IA No. 100166/2020 -
INTERVENTION APPLICATION, IA No. 86114/2025 - INTERVENTION/
IMPLEADMENT, IA No. 165066/2019 - INTERVENTION/IMPLEADMENT, IA No.
10040/2022 - INTERVENTION/IMPLEADMENT, IA No. 256838/2023 -
INTERVENTION/IMPLEADMENT, IA No. 75406/2024 - INTERVENTION/
IMPLEADMENT, IA No. 193796/2025 - INTERVENTION/IMPLEADMENT, IA No.
109809/2021 - INTERVENTION/IMPLEADMENT, IA No. 53948/2024 -
INTERVENTION/IMPLEADMENT, IA No. 191389/2024 — INTERVENTION/
IMPLEADMENT, IA No. 187506/2024 - INTERVENTION/IMPLEADMENT, IA No.
132843/2025 - INTERVENTION/IMPLEADMENT, IA No. 222606/2025 -
INTERVENTION/IMPLEADMENT, IA No. 110539/2024 — INTERVENTION/
IMPLEADMENT, IA No. 205918/2025 - INTERVENTION/IMPLEADMENT, IA No.
18284/2020 - INTERVENTION/IMPLEADMENT, IA No. 169826/2019 -
INTERVENTION/IMPLEADMENT, IA No. 74820/2022 - INTERVENTION/
IMPLEADMENT, IA No. 96875/2026 - MODIFICATION OF COURT ORDER, IA
No. 147518/2024 - MODIFICATION OF COURT ORDER, IA No. 1/2015 -

PERMISSION TO FILE SYNOPSIS AND LIST OF DATES and IA No. 45919/2025
- RESTORATION)

WITH

SLP(C) No. 20781/2018 (XII)
(IA No. 256682/2023 - INTERVENTION/IMPLEADMENT)
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SLP(C) No. 6471-6473/2020 (IV-C)

CONMT.PET. (C) No. 164/2024 in W.P.(C) No. 643/2015 (X)

CONMT.PET. (C) No. 181/2024 in W.P.(C) No. 643/2015 (X)

CONMT .PET. (C) No. 485/2024 in W.P.(C) No. 643/2015 (X)

(IA No. 104733/2024 - APPLICATION FOR EXEMPTION FROM FILING THE
RESIDENTIAL ADDRESS OF RESPONDENT/CONTEMNOR WITH AFFIDAVIT, IA No.
104759/2024 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 195904/2024 -
INTERVENTION/IMPLEADMENT and IA No. 93581/2024 - PERMISSION TO
APPEAR AND ARGUE IN PERSON)

CONMT.PET. (C) No. 94/2025 in W.P. (C) No. 643/2015 (X)

CONMT .PET. (C) No. 93/2025 in W.P. (C) No. 643/2015 (X)

CONMT.PET. (C) No. 623-624/2025 in W.P. (C) No. 643/2015 (X)

Diary No(s). 39563/2025 (X)

CONMT .PET. (C) No. 768-769/2025 in W.P. (C) No. 643/2015 (X)
CONMT.PET. (C) No. 131/2026 in W.P.(C) No. 643/2015 (X)

CONMT .PET. (C) No. 238/2026 in W.P.(C) No. 643/2015 (X)

WITH

ITEM NO.19

Writ Petition(s) (Civil) ©No(s). 1022/1989

(IA No. 264812/2025 - APPROPRIATE ORDERS/DIRECTIONS, IA No.
264813/2025 - INTERVENTION APPLICATION and IA No. 264814/2025 -

PERMISSION TO FILE APPLICATION FOR DIRECTION)
Date : 12-08-2026 These matters were called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JOYMALYA BAGCHI
HON'BLE MRS. JUSTICE V. MOHANA

Mr. Siddharth Bhatnagar, Amicus Curiae
Mr. K. Parameshwar, Amicus Curiae

For Petitioner(s) :Mr. S. Nagamuthu, Sr. Adv.
Mr. M.P. Parthiban, AOR
Ms. Priyaranjani Nagamuthu, Adv.
Mr. Bilal Mansoor, Adv.
Mr. Shreyas Kaushal, Adv.
Mr. S. Geyolin Selvam, Adv.
Mr. Alagiri K, Adv.
Mr. Abhishek S, Adv.



Ms. Mayuri Raghuvanshi, AOR
Dr. Mayuri Raghuvanshi, Adv.
Mr. Vyom Raghuvanshi, Adv.
Ms. Akanksha Rathore, Adv.

Mr. Deepak Prakash, AOR

Mr. Joydip Roy, Adv.

Ms. Shireesha Sharma, Adv.
Mr. Gopal Jha, AOR

Mr. Sawan Datta, Adv.

Mr. V. N. Raghupathy, AOR

Mr. B H Marlapalle, Sr. Adv.
Mr. Dilip Annasaheb Taur, AOR
Mr. Amol V Deshmukh, Adv.

Miss Vandana Anand, AOR

in Ttem 19 Mr. Akhilesh Kumar Pandey, AOR
Mr. Rakesh Dahiya, AOR
Mr. A. Venayagam Balan, AOR

Mr. Abhijit Sengupta, AOR
Mr. Paras Chauhan, Adv.

Mr. Navneet Singh, Adv.

Mr. Vishal Kumar Singh, Adv.
Mr. Balmiki Prasad, Adv.

Mr. Birendra Kumar, Adv.

Ms. Rajlakshmi, Adv.

Ms. Kuheli Mitra, Adv.

Mr. Pravir Kumar Jain, AOR
Mrs. Amita Gupta, AOR

For Respondent(s) :Mr. P Vishwanath Shetty, Sr. Adv.
Mr. Mahesh Thakur, AOR
Mr. Narveer Yadav, Adv.
Mr. Siddhartha Sati, Adv.
Ms. Ruchi Kumari, Adv.

Mr. Venkata Raghuvamsy D., AOR
Mr. Arvind Kumar Sharma, AOR

Mr. R. Venkataramani, Attorney General for India
Mr. K.M. Nataraj, A.S.G.

Dr. N. Visakamurthy, AOR

Mr. Anmol Chandan, Adv.

Mr. Vatsal Joshi, Adv.

Mr. Annirudh Sharma-ii, Adv.

Mr. Ishaan Sharma, Adv.



Mr. Sarthak Karol, Adv.

Mr. Arkaj Kumar, Adv.

Mohd. Akhil, Adv.

Mr. Rajan Kr.chourasia, Adv.
Mr. Chitvan Singhal, Adv.
Mr. Kartikay Aggarwal, Adv.
Mr. Abhishek Kumar Pandey, Adv.
Mr. Raman Yadav, Adv.

Mr. Mukesh Kr. Singh, Adv.
Ms. Ameyavikrma Thanvi, Adv.
Mr. G.S.makker (aor), Adv.

Ms. Asmita Singh, AOR

Ms. Preetika Dwivedi, AOR
Mr. Abhisek Mohanty, Adv.
Mr. Ansh Rajauria, Adv.

Ms. Swati Ghildiyal, AOR
Mr. Nimesh Bhatt, Adv.

Mr. Deepayan Mandal, AOR
Mr. Naman Varma, Adv.
Mr. Mridul Bansal, Adv.
Mr. Monu, Adv.

Mr. Amrish Kumar, AOR
Mr. Sudarshan Lamba, AOR
Mr. Raj Bahadur Yadav, AOR

Mr. Sandeep Sudhakar Deshmukh, AOR
Mr. Nishant Sharma, Adv.

Mr. Ankur Savadikar, Adv.

Mr. Kartik Sharma, Adv.

Mr. Jaideep Gupta, Sr. Adv.
Mr. Kunal Chatterji, AOR
Ms. Maitrayee Banerjee, Adv.
Mr. Rohit Bansal, Adv.

Mr. Varij Nayan Mishra, Adv.

Ms. Nidhi Mittal, AOR
Mr. Amit Gupta, AOR

Mr. P. I. Jose, AOR

Ms. P S Chandralekha, Adv.
Mr. Virat Shrivastava, Adv.
Mr. Vivek Kumar, Adv.

Mr. Vishal Prasad, Adv.

Mr. Sridhar Akula, Adv.

Mr. Maibam Nabaghanashyam Singh, AOR
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Amit Sharma, AOR

Dipesh Sinha, Adv.
Pallavi Barua, Adv.
Aparna Singh, Adv.

Sanjai Kumar Pathak, AOR

Shashi Pathak, Adv.
Arvind Kumar Tripathi, Adv.
Robin Kumar, Adv.

Pragati Neekhra, AOR
Aryan Vaibhav Srivastava, Adv.

Abhikalp Pratap Singh, AOR
Kashish Jain, Adv.

Siya Singh, Adv.

Siddharth Garg, Adv.

Krishnanand Pandeya, AOR

Amit Pai, AOR
Pankhuri Bhardwaj, Adv.
Bhavana Dunoon, Adv.

S.P. Chaly, Sr. Adv.
T. G. Narayanan Nair, AOR
Samyuktha H. Nair, Adv.

A. Radhakrishnan, AOR
Shivkumar, Adv.
Sujeet Ranjan, Adv.

Divyakant Lahoti, AOR
Kartik Lahoti, Adv.
Madhur Jhavar, Adv.
Akanksha Soni, Adv.
Shubheksha Dwivedi, Adv.

Niranjan Sahu, AOR

Ashok Mathur, AOR
Shardha Zutshi, Adv.

Mukul Kumar, AOR

Avneesh Arputham, AOR
Ankit Sharma, Adv.

Mukesh K. Giri, AOR
Pranjal Kumar, Adv.
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Kunal Chaudhary, Adv.

Guntur Pramod Kumar, AOR
Prerna Singh, Adv.
Vanshika Singh, Adv.

Santosh Krishnan, AOR
Anil Shrivastav, AOR

Shuvodeep Roy, AOR
Saurabh Tripathi, Adv.
Deepayan Dutta, Adv.

Manish Kumar, AOR
Divyansh Mishra, Adv.
Kumar Saurav, Adv.

Apoorv Kurup, A.A.G.
Ankita Sharma, AOR
Arjun D Singh, Adv.
Ishika Neogi, Adv.

Abhay Anil Anturkar, Adv.
Dhruv Tank, Adv.

Sarthak Mehrotra, Adv.
Surbhi Kapoor, AOR

Uday Gautam, Adv.
Aradhya Srivastava, Adv.
Nakul Patwardhan, Adv.

Vishakha, AOR

Deepanwita Priyanka, AOR
Satyalipsu Ray, Adv.
Priyal Sheth, Adv.

Hemant Gupta, A.A.G.

B. K. Satija, Sr. A.A.G.
Samar Vijay Singh, AOR
Payal Gupta, Adv.

Aman Dev Sharma, Adv.
Rony John, Adv.

Sabarni Som, Adv.

Koel Mukherjee, Adv.

S. Gowthaman, AOR

Akshay Girish Ringe, AOR

Anup Kumar Rattan, Advocate General
Kartikeya Rastogi, D.A.G.

Inderdeep Kaur Raina, Adv.
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Parth Awasthi, Adv.
Pashupathi Nath Razdan, AOR

Rajiv Shankar Dwivedi, Adv.
Anando Mukherjee, AOR
Manoj Kumar, Adv.

Shwetank Singh, Adv.

Muhammad Ali Khan, A.A.G.
Sanchit Garga, AOR

Omar Hoda, Adv.

Eesha Bakshi, Adv.

Kamran Khan, Adv.

Ayesha Khan, Adv.

Nishe Rajen Shonker, AOR

Sridhar Potaraju, A.A.G.
Manisha T. Karia, A.A.G.
Surjeet Singh Ga, Adv.
Harmeet Singh Ruprah, AOR
Kanishk Sharma, Adv.

Aaditya Aniruddha Pande, AOR
Siddharth Dharmadhikari, Adv.
Shrirang B. Varma, Adv.

Bharat Bagla, Adv.

Sourav Singh, Adv.

Chitransha Singh Sikarwar, Adv.

Pukhrambam Ramesh Kumar, AOR
Karun Shamra, Adv.

Anupama Ngangom, Adv.
Rajkumari Divyasana, Adv.

Amit Kumar, Advocate General
Avijit Mani Tripathi, AOR
Aditya S. Pandey, Adv.
Aditya Kumar, Adv.

Zh Isaac Haiding, Adv.

T.K. Nayak, Adv.

K. Enatoli Sema, AOR
Amit Kumar Singh, Adv.
Chubalemla Chang, Adv.
Prang Newmai, Adv.
Yanmi Phazang, Adv.

Sanjana Saddy, AOR
Shailja Singh, Adv.

Nupur Kumar, AOR
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Karan Sharma, AOR
Milind Kumar, AOR

Shiv Mangal Sharma, A.A.G.
Shivansh B. Pandya, Adv.
Saurabh Rajpal, Adv.

Nidhi Jaswal, AOR

Sameer Abhyankar, AOR
Yachna Sharma, Adv.
Aakash Thakur, Adv.

Sabarish Subramanian, AOR

Devina Sehgal, AOR
Yatharth Kansal, Adv.

Srikanth Varma Mudunuru, Adv.

Adarsh Upadhyay, AOR
Pallavi Kumari, Adv.
Shashank Pachauri, Adv.

Ankit Goel, AOR

Kuldeep Parihar, D.A.G.
Parveen Aggarwal, Adv.
Piyush Viswas, Adv.

Sunny Sachin Rawat, Adv.
Sudarshan Singh Rawat, AOR

Nishant Awana, AOR
Gs Awana, Adv.

Suraj Pandey, Adv.
Amogh Pandey, Adv.

K. M. Nataraj, A.S.G.
Indira Bhakar, Adv.
Mukesh K Verma, Adv.
Krishna Kant Dubey, Adv.
Bhuvan Kapoor, Adv.
Varun Chugh, Adv.

Piyush Beriwal, Adv.
Harish Pandey, Adv.
Priyadarshini Priya, Adv.
Mrinal Elker Mazumdar, Adv.
Shashwat Parihar, Adv.
Yogesh Vats, Adv.

Shreekant Neelappa Terdal, AOR

Chirag M. Shroff, AOR
Sushant Dogra, Adv.
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Mr.
Mr.

Ms.
Dr.
Mr.
Ms.

Ms.
M/S.

Mr.
Mr.

Mr.
Ms.
Mr.
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Ms.
Ms.

Mukesh Kumar Maroria, AOR
Aravindh S., AOR
Karthik S.d., AOR

Mayuri Raghuvanshi, AOR
Mayuri Raghuvanshi, Adv.
Vyom Raghuvanshi, Adv.
Akanksha Rathore, Adv.

Priyanka Prakash , AOR
Shree Chakra Chambers, AOR

Gopal Jha, AOR

Kumar Ranjan, Adv.
Tilak Vij, Adv.

Sawan Datta, Adv.
Shireesha Sharma, Adv.
Nimish Arjaria, Adv.

Snehasish Mukherjee, AOR
Maneesh, Adv.

Asit Kumar Roy, Adv.
Rajesh Kanwal, Adv.
Tamal Sanyal, Adv.
Vishal Agarwal, Adv.

Mukesh Kumar Maroria, AOR

Dipak Kumar Jena, AOR
Pramod Kumar, Adv.

Smita Kumari, Adv.

Debasis Bhattacharya, Adv.
Om Parkash Yadav, Adv.
Sandip Munian, Adv.
Adarsh Kumar Jaiswal, Adv.
Atul Kumar, Adv.

Rajesh Kumar Nayak, Adv.

Anjani Aiyagari, AOR

Deepak Prakash, AOR
Sriram P., Adv.

Jyoti Pandey, Adv.
Divyangna Malik, Adv.
Rahul Suresh, Adv.
Rahul Rajeev, Adv.
Manshi Sinha, Adv.
Ridhika Singh, Adv.
Snehil Singh, Adv.
Komal Saini, Adv.
Priyamvada Singh Solanki, Adv.
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Ms.
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Abhishek Gupta, AOR
Sheena Taqui, Adv.

Nishe Rajen Shonker, AOR
Ankur Kashyap, AOR

M. Yogesh Kanna, AOR
Meha Ashok Aggarwal, Adv.
Manoj Kumar, Adv.

Gopal Jha, AOR

Kumar Ranjan, Adv.
Tilak Vij, Adv.

Sawan Datta, Adv.
Shireesha Sharma, Adv.
Nimish Arjaria, Adv.

Shobha Ramamoorthy, AOR
Shilp Vinod, Adv.
Supriya, Adv.

Aviral Saxena, AOR
Paritosh Goyal, Adv.
Abhinav Sharma, Adv.

B.K. Sharma, Sr. Adv.
Kaushik Choudhury, AOR
Vijay Pratap Singh, Adv.
Jyotirmoy Chatterjee, Adv.
Aaheli Roy, Adv.

Aruna Gupta, AOR
Anish R. Shah, AOR

Ahanthem Henry, Adv.
Ahanthem Rohen Singh, Adv.
Mohan Singh, Adv.

Aniket Rajput, Adv.

Khios Am Nirmala Devi, Adv.
Yeshu Mehta, Adv.

Tanay Hegde, Adv.

Ravi Kumar Bodhani, Adv.
Kumar Mihir, AOR

Shashibhushan P. Adgaonkar,
Anoop Raj, Adv.
Chirag Zanwar, Adv.

Mayuri Raghuvanshi, AOR
Mayuri Raghuvanshi, Adv.
Vyom Raghuvanshi, Adv.
Akanksha Rathore, Adv.
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Ms.

Sindoora Vnl, AOR
Alika Priya, Adv.

T. V. Ratnam, AOR

B H Marlapalle, Sr. Adv.
Dilip Annasaheb Taur, AOR
Amol V Deshmukh, Adv.

Nandini Sen Mukherjee, AOR

Rohit Kumar-i, AOR
Shruti Tiwari, Adv.
Divyanshi Pundhir, Adv.

Kailash Prashad Pandey, AOR
J.s Nagori Sr Advocate, Adv.
Dinesh Kumar Mudgal, Adv.
Hitesh Kumar Sharma, Adv.
Amit Kumar Chawla, Adv.
Akhileshwar Jha, Adv.
Anupam Kumar, Adv.

Satvik Sharma, Adv.
Narendra Pal Sharma, Adv.
Saurabh Kumar Solanki, Adv.
Shrya Jha, Adv.

Savita Kaushik, Adv.

Swati Vishan, Adv.

Divya Mishra, Adv.

Suresh Kumari, Adv.

Laveena Tak, Adv.

Asmita Mishra, Adv.
Gurusharan Kaur, Adv.
Sandeep Singh Dingra, Adv.
Sanjiv Kumar Jain, Adv.
Rajesh Singh, Adv.

Javed Raza, Adv.

Dilip Kumar, Adv.

D.P. Singh, Adv.

Desh Pal Singh, Adv.

Gautam Singhal, Adv.

Kuldeep Parihar, DAG
Sudarshan Singh Rawat, AOR
Vikas Negi, Adv.

V. Chitambaresh, Sr. Adv.
Karthik, AOR

C. Govind Venugopal, Adv.

Rupali Francesca Samuel, AOR
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Mr. Ankur Kashyap, Adv.

Mr. Ajith S Ranganathan, Adv.
Mr. Rohit Rajershi, Adv.

Mr. Aman Bajaj, Adv.

Mr. Purushartha Singh, Adv.
Mr. Siddharth Dua, Adv.

Mr. Vikas Singh, Sr. Adv.

Mr. Parveen Kumar Aggarwal, Adv.
Ms. Deepika Kalia, Adv.

Mr. Piyush Biswas, Adv.

Mr. Sudarshan Singh Rawat, AOR

Mr. Uddyam Mukherjee, AOR
Mr. Swapnil Pattanayak, Adv.
Ms. Kratika Kushwaha, Adv.

Mr. Anubhav, AOR

Mr. Vijay Pal, Adv.
Mr. Naushad Ali, Adv.
Mr. Rakesh Kumar, Adv.

Mr. Avijit Mani Tripathi, AOR
Mr. Z.H. Isaac Haiding, Adv.
Mr. Daniel Stone Lyngdoh, Adv.

Mr. Rakesh Gulab Imandar, AOR
Ms. Rakshita Singh, Adv.

Mr. B L N Sawit, Adv.

Mr. Ritik Grover, Adv.

Ms. Sonol Priya, Adv.

Ms. Mayuri Raghuvanshi, AOR
Ms. T. Geetha, Adv.

Mr. Zulfiker Ali P.S., AOR
Ms. Anna Oommen, Adv.
Ms. Lebina Baby, Adv.

in Item 19 Ms. A. Subhashini, AOR
Ms. G. Indira, AOR

Mr. Gopal Jha, AOR

Mr. Shreyash Bhardwaj, Adv.

Mr. Suresh Shambhuprasad Kanojia, Adv.
Mr. Amit Chandramohan Jha, Adv.

Mr. Eresh Roshan Swain, Adv.

Mr. Atul Kumar, Adv.

Mr. Ramji Dwivedi, Adv.

Mr. Satish Kumar, AOR
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Mr.

C Raghavendren, Adv.
Devansh Tyagi, Adv.

C Rubavathi, Adv.
M Vishnu Venkatesh, Adv.
Saurabh Gupta, Adv.
M. A. Chinnasamy, AOR
Ajay Kumar, AOR
Shibashish Misra, AOR

Arjun Garg, AOR

Arushi Kulshrestha, Adv.
Muskan Bensla, Adv.
Mrinmoyee Das, Adv.

Anandh Kannan N., AOR

T. V. Ratnam, AOR

Karan Bharihoke, AOR
Jitendra Mohan Sharma, AOR
Anil Shrivastav, AOR
Sanjay Jain, AOR

B. D. Sharma, AOR

Raj Kumar Mehta, AOR

Haresh Raichura, AOR
Saroj Raichura, Adv.

Prashant Kumar, AOR
Ajit Pudussery, AOR
Pradeep Misra, AOR
Ranjan Mukherjee, AOR
Radha Shyam Jena, AOR
T. V. George, AOR

Ashok Mathur, AOR
Shradha Zutshi, Adv.

P. Parmeswaran, AOR

Anjani Aiyagari, AOR
Ratan Kumar Choudhuri, AOR
T. Harish Kumar, AOR

K.m.nataraj, A.S.G.
N. Visakamurthy, AOR
Nalin Kohli, Adv.

B.k Satija, Adv.
Sharath Nambiar, Adv.
Vinayak Sharma, Adv.
Padmesh Mishra, Adv.

Anil Katiyar, AOR
P. K. Jain, AOR
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K. R. Sasiprabhu, AOR

Dharmendra Kumar Sinha, AOR
P. Roy Chaudhari, Adv.

Arun K. Sinha, AOR

Parijat Sinha, AOR
Arputham Aruna And Co, AOR
Kishan Datta, AOR

V. N. Raghupathy, AOR
Naresh K. Sharma, AOR

Anil Nag, AOR
Sanya Kashyap, Adv.

N. Annapoorani, AOR

Kamal Mohan Gupta, AOR

Abhisth Kumar, AOR
Gagrat And Co, AOR

Reepak Kansal, Adv.

Geeta Jain Aggarwal, Adv.
Alankrita Chowdhury, Adv.
Shiv Kumar Tripathi, Adv.
Ritesh Dhir, Adv.
Dushyant Sharma, Adv.
Pravir Choudhary, AOR
Rahul Kumar, Adv.

Eliza Gupta, Adv.

Mukesh K. Giri, AOR
Pranjal Kumar, Adv.
Kunal Chaudhary, Adv.

P. V. Yogeswaran, AOR
Chander Shekhar Ashri, AOR
T. Mahipal, AOR
M. Veerappa, AOR

J. P. Dhanda, AOR

Parekh & Co., AOR
K. Ram Kumar, AOR

Krishnanand Pandeya, AOR
Meera Mathur, AOR
Kanhaiya Priyadarshi, AOR
Hemantika Wahi, AOR

T. G. Narayanan Nair, AOR
Samyuktha H. Nair, Adv.

Rohit Swarup, Adv.
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Mr. Sukhamrit Singh, Adv.

Mr. Ashish Kandpal, Adv.

Ms. Sheetal Kandpal, Adv.

Mr. Shashank Singh, Adv.

Mr. P.r. Abhimanyu Karthikeya Raja, Adv.
Mr. Praveen Swarup, AOR

Mr. Rajesh Srivastava, AOR
Mr. Anil Kumar Gaur, Adv.
Ms. Deepika Singh, Adv.
Ms. Riddhi Gupta, Adv.

Mr. Rahu Kumar, Adv.

Mr. Guntur Prabhakar, AOR
Mr. T. L. Garg, AOR

Mrs. D. Bharathi Reddy, AOR
Mr. Nishant Sharma, Adv.
Ms. D Tejaswi Reddy, Adv.
Ms. Adviteeya, Adv.

Ms. Kumud Lata Das, AOR
Mr. I.s.minhas, Adv.

Mr. Harsh Ajay Singh, Adv.
Mr. Ashutosh Saini, Adv.
Mr. Ramesh Mahto, Adv.

Mr. Ravi Agrawal, Adv.

Mr. Puneet, Adv.

Dr. Sushil Balwada, AOR

Mr. Nandlal Kumar Mishra, Adv.
Mr. Ritul Tandon, Adv.

Mr. Arjun Raghuvanshi, Adv.
Mr. Onkar Nath Sharma, Adv.
Mr. Sahil, Adv.

Ms. A. Sumathi, AOR

Mr. Gopal Singh, AOR
Mr. Sunil Kumar Jain, AOR

Ms. Adviteeya, Adv.
Mr. Rakesh K. Sharma, AOR

Mr. Rajiv Mehta, AOR

M/S. Corporate Law Group, AOR
Mr. G. Prakash, AOR

Mr. Surya Kant, AOR

Mr. Ashok Kumar Singh, AOR

Mr. P. I. Jose, AOR
Ms. P S Chandralekha, Adv.

16



Mr. Virat Shrivastava, Adv.
Mr. Sridhar Akula, Adv.

Mr. Vishal Prasad, Adv.

Mr. Vivek Kumar, Adv.

Mr. K M Nataraj, A.S.G.

Mr. Gurmeet Singh Makker, AOR
Mr. Nalin Kohli, Adv.

Mr. B K Satija, Adv.

Mr. Sharath Nambiar, Adv.

Mr. Raman Yadav, Adv.

Mr. Aaditya Dixit, Adv.

Mr. R. R. Rajesh, Adv.

Mr. Pratyush Srivastava, Adv.
Mr. Suvesh Kumar, Adv.

Mr. Sudarshan Lamba (aor), Adv.

Mr. Gopal Balwant Sathe, AOR
Mr. R. Sathish, AOR
Mrs. Revathy Raghavan, AOR

Ms. Asha Gopalan Nair, AOR
Ms. Nivedita Nair, Adv.
Mr. Shashikant Pralhad Chaudhari, Adv.

Mr. V. K. Sidharthan, AOR
Mrs. Bina Gupta, AOR
Mr. R. N. Keswani, AOR

Mr. Guntur Pramod Kumar, AOR
Ms. Prerna Singh, Adv.
Ms. Vanshika Singh, Adv.

Mr. Aaditya Aniruddha Pande, AOR

Mr. Chirag M. Shroff, AOR
Mr. Sushant Dogra, Adv.

Mr. Nishe Rajen Shonker, AOR

Mr. B H Marlapalle, Sr. Adv.
Mr. Dilip Annasaheb Taur, AOR
Mr. Amol V Deshmukh, Adv.

Mr. Lakshmeesh S. Kamath, AOR
Ms. Samriti Ahuja, Adv.

Ms. Aditi Prakash, Adv.

Ms. Anushka Singhal, Adv.

Mr. Mahesh Thakur, AOR
Mr. Ankur Kashyap, AOR
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Maninderjit Singh Bedi, AG
Talha Abdul Rehman, D.A.G.
Nupur Kumar, AOR

Raghvendra Kumar, AOR
Rupali Francesca Samuel, AOR

Vipin Nair, AOR
G. Balaji, AOR

Shuvodeep Roy, AOR
Saurabh Tripathi, Adv.
Deepayan Dutta, Adv.

Pragya Baghel, AOR

Hemant Gupta, A.A.G.
Samar Vijay Singh, AOR
Payal Gupta, Adv.
Sabarni Som, Adv.

Rony John, Adv.

Aman Dev Sharma, Adv.
Koel Mukherjee, Adv.
Santanu Chatterjee, Adv.

Mukesh Kumar Maroria, AOR

Mrigank Prabhakar, AOR
Sakshi Banga, Adv.
Yerradoddi Charvi Reddy, Adv.

Shivaraju H.B., Adv.
Vishwesh R Murnal, Adv.
Shanthkumar Nitturmath, Adv.
Ashwin Kotemath, Adv.
Krishna Joshi, Adv.

Jasveer Rana, Adv.

Garv Vikas, Adv.

Harisha S.R., AOR

Anand Sukumar, AOR

Angad Baxi, AOR

Narain Rashika Ashok, AOR
Chanchal Kumar Ganguli, AOR

Sudarshan Singh Rawat, AOR
Parveen Aggarwal, Adv.
Piyush Viswas, Adv.

Sunny Sachin Rawat, Adv.
Nidhi Jain, Adv.
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Devvrat, AOR

Harshita Sharma, Adv.
Tamanna Khan, Adv.

Shivam Singh, Adv.

Irul Srivastava, Adv.
Vinod Kumar Jaiswal, Adv.
Nishant Kr Srivastava, Adv.
Mridu J. Mukherjee, Adv.
Santosh Krishnan, AOR
Vandana Sharma Bhandari, AOR
Kunal Mimani, AOR

Shashank Singh, AOR

Aniruddha Purushotham, AOR
Anoop Kumar N., Adv.

Ankit Kumar, Adv.

Bibhas Bhardwaj, Adv.
Prince Yadav, Adv.

Nishant Awana, AOR
Gs Awana, Adv.

K.M. Nataraj, A.S.G.
Neeraj Kumar Sharma, Adv.
Mukesh Kumar Verma, Adv.
Vatsal Joshi, Adv.
Krishna Kant Dubey, Adv.
Piyush Beriwal, Adv.
Harish Pandey, Adv.
Shashwat Parihar, Adv.
Mukul Singh, Adv.

Shreekant Neelappa Terdal, AOR

G. N. Reddy, AOR

Preetika Dwivedi, AOR
Abhisek Mohanty, Adv.
Ansh Rajauria, Adv.

Som Raj Choudhury, AOR

Kumar Anurag Singh, Adv.
Anando Mukherjee, AOR
Shwetank Singh, Adv.

Mahfooz Ahsan Nazki, AOR
Manu Krishnan G, AOR

Varun Varma, Adv.

Sarthak Upadhyaya, Adv.
Prashant Khari, Adv.
Chandril Chattopadhyay, Adv.
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Himali Choudhary, Adv.
Aakash Choudhary, Adv.
Manaj Sarkar, Adv.

T. Hari Hara Sudhan, AOR
Aastha Sharma, Adv.
Dhruv Goyal, Adv.

V. N. Raghupathy, AOR

Jaideep Gupta, Sr. Adv.
Kunal Chatterji, AOR
Maitrayee Banerjee, Adv.
Rohit Bansal, Adv.

Varij Nayan Mishra, Adv.

Sunny Choudhary, AOR

Sridhar Potaraju, A.A.G.
Manisha T. Karia, A.A.G.
Surjeet Singh Ga, Adv.
Harmeet Singh Ruprah Aor, Adv.
Kanishk Sharma, Adv.

Radhika Gautam, AOR
Aswathi M.k., AOR

Uddyam Mukherjee, AOR
Swapnil Pattanayak, Adv.
Kratika Kushwaha, Adv.

Amrish Kumar, AOR

Rajesh Gulab Inamdar, AOR
Shashwat Anand, Adv.

Bln Sanjit, Adv.

Rakshita Singh, Adv.
Ritik Grover, Adv.

Sonal Priya, Adv.

Maheen Khan, Adv.

Miss Pariksha, AOR
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Vedant Mishra, Adv.

Suriya Kannan Sabanayagam, Adv.
P. Ashok, Adv.

Smita Amratlal Vora, AOR

Rajiv Ranjan Dwivedi, AOR
Shantanu Krishna, AOR

D. K. Devesh, AOR

Sandeep Sudhakar Deshmukh, AOR
Nishant Sharma, Adv.
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Ankur Savadikar, Adv.
Kartik Sharma, Adv.

Maibam Nabaghanashyam Singh, AOR

Asmita Singh, AOR
Asmita Singh, Adv.

Siddhartha Iyer, AOR

Kumar Murlidhar, AOR
Santan Ghosh, Adv.

Daya Krishan Sharma, AOR
Rohit Vats, Adv.

Gaurav, Adv.

Shubhangi Nasa, Adv.
Vikas Yadav, Adv.

Anandh Kannan N., AOR
Pyoli, AOR

B.k Sharma, Sr. Adv.
Kaushik Choudhury, AOR
Jyotirmoy Chatterjee, Adv.
Aaheli Roy, Adv.

Piyush Dwivedi, AOR

Shiv Mangal Sharma, A.A.G.
Shivansh B. Pandya, Adv.
Saurabh Rajpal, Adv.

Nidhi Jaswal, AOR

K Rajeev, Adv.
Bijo Mathew Joy, AOR
Gifty Marium Joseph, Adv.

Apoorv Kurup, A.A.G.
Ankita Sharma, AOR
Arjun D Singh, Adv.
Ishika Neogi, Adv.

Sujata Kurdukar, AOR
P. S. Sudheer, AOR

Amit Sharma, AOR

Dipesh Sinha, Adv.
Pallavi Barua, Adv.
Aparna Singh, Adv.

21



Ms. Taruna Ardhendumauli Prasad, AOR
Ms. Astha Sharma, AOR
Ms. Enakshi Mukhopadhyay Siddhanta, AOR

Mr. Siddharth Bhatnagar, Sr. Adv., Amicus Curiae
Mr. Ankit Yadav, AOR

Mr. Aditya Sidhra, Adv.

Ms. Ananya Nair, Adv.

Mr. Nadeem Afroz, Adv.

Ms. Gunjan Rathore, Adv.

Ms. Riya Shankar Sharma, Adv.

Mr. Chinmayi Chatterjee, Adv.

Mr. Chaitanya Sonkeria, Adv.

Ms. Aastha Harshwal, Adv.

Mr. Venkata Raghuvamsy D., AOR
Ms. Vishakha, AOR

Ms. Manju Jetley, AOR

Mr. T. V. Ratnam, AOR

Mr. Ajay Kumar Srivastava, Adv.
Mr. Abhishek Yadav, Adv.

Mr. Adrut Ashish, Adv.

Mr. Vinod Kumar, Adv.

Mr. Sachin Bhatt, Adv.

Mr. Braj Kishore Mishra, AOR

Mr. Abhishek Atrey, AOR
Dr. Abhishek Atrey, Adv.
Ms. Ishita Bist, Adv.
Ms. Ambika Atrey, Adv.
Mr. Navneet Gupta, Adv.

Mr. Adarsh Upadhyay, AOR
Ms. Pallavi Kumari, Adv.
Mr. Shashank Pachauri, Adv.

Mr. Ajay Kumar Singh, AOR

Mr. H. D. Thanvi, Adv.

Mr. Nikhil Kumar Singh, Adv.
Mr. Harshit Kumar, Adv.

Mr. Kshitish Bikarmia, Adv.
Mr. Rishi Matoliya, AOR

Mr. Ashutosh Dubey, AOR
Mrs. Rajshri Dubey, Adv.
Mr. Abhishek Chauhan, Adv.
Mr. Amit P Shahi, Adv.

Mr. Amit Kumar, Adv.

Mr. Rajendra Anbhule, Adv.
Mrs. Sona Khan, Adv.
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H B Dubey, Adv.
Rishabh Bhardwaj, Adv.
Rahul Mishra, Adv.

Amit Pai, AOR

Pankhuri Bhardwaj, Adv.
Bhavana Duhoon, Adv.
Arjun Sagar, Adv.
Shathaayu Patil, Adv.

Ravi Bharuka, AOR

Vivek Sharma, AOR
Vijay Kumar Sharma, Adv.

Ashish Pandey, AOR

Rana Ranjit Singh, AOR
Vivek Kumar Singh, Adv.
Akanksha Singh, Adv.

Sweta Singh, Adv.
Ravish Singh, Adv.
Rajesh Garg, Adv.
Parul Kanojiya, Adv.
Saiyam Maan, Adv.

Sarad Kumar Singhania, AOR
Namita Choudhary, AOR
Aravindh S., AOR

Raj Kishor Choudhary, AOR

Kailash Prashad Pandey, AOR
B.K. Mishra Sr. Advocte/Adv.
Dinesh Kumar Mudgal, Adv.
Hitesh Kumar Sharma, Adv.
Amit Kumar Chawla, Adv.
Akhileshwar Jha, Adv.
Anupam Kumar, Adv.

Mahi Pal Singh, Adv.

Satvik Sharma, Adv.

Shreya Jha, Adv.

Swati Vishan, Adv.

Asmita Mishra, Adv.

Savita Kaushik, Adv.

Divya Mishra, Adv.

Suresh Kumari, Adv.

Laveena Tak, Adv.

Saurabh Kumar Solanki, Adv.
Kailash Chandra Mudgal, Adv.
Rajesh Singh, Adv.

Javed Raza, Adv.

Dilip Kumar, Adv.
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Desh Pal Singh, Adv.
Sandeep Singh Dingra, Adv.
Sanjiv Kumar Jain, Adv.

Amit Kumar, Advocate General
Avijit Mani Tripathi, AOR
Aditya Kumar, Adv.

Daniel Stone Lyngdoh, Adv.
T.K. Nayak, Adv.

Z.H Isaac Haiding, Adv.
Mrbiang Khongwir, Adv.

Sabarish Subramanian, AOR
Nidhi Mittal, AOR

Pukhrambam Ramesh Kumar, AOR
Karun Shamra, Adv.

Anupama Ngangom, Adv.
Rajkumari Divyasana, Adv.

Vivek Sharma, AOR
D. L. Chidananda, AOR

Tanmaya Agarwal, AOR
Aditi Agarwal, Adv.
Udit Bhardwaj, Adv.

Manisha Ambwani, AOR

Avneesh Arputham, AOR
Ankit Sharma, Adv.

Pradeep Kumar Rai, Sr. Adv.

Ali Mohd Magrey, Sr. Adv.

Vinay Kumar Rai, Adv.
Rajshree Rai, Adv.

Modoyia Kayina, Adv.

Devi Prasad Semwal, Adv.

Virendra Singh, Adv.

Anil Agarwal, Adv.

Sumit Gehlot, Adv.

R And R Law Associates, AOR

Aaditya Aniruddha Pande, AOR
Siddharth Dharmadhikari, Adv.
Shrirang B. Varma, Adv.

Bharat Bagla, Adv.

Sourav Singh, Adv.

Chitransha Singh Sikarwar, Adv.
Disha Jham, AOR

D. Bharathi Reddy, AOR
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Nishant Sharma, Adv.
D Tejaswi Reddy, Adv.
Adviteeya, Adv.

Gunnam Venkateswara Rao, AOR
Devyani Mahra, Adv.

Sanjay Kumar Tyagi, AOR
Mayuri Raghuvanshi, AOR
Satyajeet Kumar, AOR

Smarhar Singh, AOR
Shweta Kumari, Adv.
Surjeet Singh, Adv.
Pankaj Prakash, Adv.
Manoj Kumar, Adv.

Deepanwita Priyanka, AOR
Satyalipsu Ray, Adv.
Priyal Sheth, Adv.

Satish Pandey, AOR

Smriti Kumari, Adv.

Alka Tripathi, Adv.

Jay Jaimini Pandey, Adv.
Surajita Pattanaik, Adv.
Manmohan Sharma, Adv.
Dwaipayan Chatterjee, Adv.
Meghraj Singh, Adv.

Akbar Ali, Adv.

Prabhoo Dayal Tiwari, Adv.
Vikrant Rana, Adv.

Kafeel Ahmed, Adv.

Nafis A Siddiqui, Adv.

Chritarth Palli , AOR

Priyanshu Upadhyay , AOR
Akash Singh, Adv.
Vaibhav Shukla, Adv.

S. Gowthaman, AOR

K. Enatoli Sema, AOR
Amit Kumar Singh, Adv.
Chubalemla Chang, Adv.
Prang Newmai, Adv.
Yanmi Phazang, Adv.

Siddharth Sangal, AOR
Sumeer Sodhi, AOR
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Mr. Manish Kumar, AOR
Mr. Divyansh Mishra, Adv.
Mr. Kumar Saurav, Adv.

Mr. Shrey Kapoor , AOR
Ms. Esha Mazumdar , AOR

Mr. Abhay Kumar, AOR
Mr. Shagun Ruhil, Adv.
Mr. Shreenivash, Adv.
Mr. Karan Chopra, Adv.
Ms. Sakshi Sharma, Adv.

Mr. Anil Kumar Mishra-i, AOR
Mr. Amit Gupta, AOR

Mr. Sandeep Devashish Das, AOR
Mr. Vinod Sharma, AOR

M/S. Plr Chambers And Co., AOR

Mr. Guntur Pramod Kumar, AOR
Ms. Prerna Singh, Adv.
Ms. Vanshika Singh, Adv.

Ms. Swati Ghildiyal, AOR
Mr. Nimesh Bhatt, Adv.

Dr. Mayuri Raghuvanshi, Adv.

Mr. Vyom Raghuvanshi, Adv.

Ms. Akanksha Rathore, Adv.

Mrs. Gayatri Tripathi, Adv.

Mr. Subhro Prokas Mukherjee, AOR

Ms. Bina Madhavan, AOR
Mr. Ajay Pal, AOR
Ms. Ranjeeta Rohatgi, AOR

Mr. Purushottam Sharma Tripathi, AOR
Mr. S.j.amith, Adv.

Mr. Ravi Chandra Prakash, Adv.

Mr. Amit, Adv.

Mr. Abhishek Tripathi, Adv.

Mr. Prakhar Singh, Adv.

Mr. Rajiv Kumar, Adv.

Mr. Santosh Kumar, Adv.

Ms. Vani Vyas, Adv.

Mr. Atul Kumar, AOR

Ms. Archana Kumari, Adv.
Mr. Viplove Parashar, Adv.
Mr. Harsh Kumar, Adv.

Ms. Diksha Joshi, Adv.
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Mr. Sahil Tagotra, AOR
Ms. Shreya Kasera, Adv.
Mr. Abhishek Pandey, Adv.

Ms. Sweena Madhavan Nair, AOR
Mr. Niranjan Sahu, AOR

Mr. Sanjai Kumar Pathak, AOR
Mrs. Shashi Pathak, Adv.

Mr. Arvind Kumar Tripathi, Adv.
Mr. Robin Kumar, Adv.

Mr. Nikhil Jain, AOR
Mr. Santosh Mishra, AOR

Mr. Ahanthem Henry, Adv.

Mr. Ahanthem Rohen Singh, Adv.
Mr. Mohan Singh, Adv.

Mr. Aniket Rajput, Adv.

Ms. Khoisnam Nirmala Devi, Adv.
Mr. Yeshu Mehta, Adv.

Mr. Tanay Hegde, Adv.

Mr. Ravi Kumar Bodhani, Adv.
Mr. Kumar Mihir, AOR

Mr. Akshay Girish Ringe, AOR

Mr. Anup Kumar Rattan, Advocate General
Mr. Kartikeya Rastogi, D.A.G.

Ms. Inderdeep Kaur Raina, Adv.

Ms. Tamanna Kavdia, Adv.

Mr. Sameer Abhyankar, AOR
Ms. Yachna Sharma, Adv.
Mr. Aakash Thakur, Adv.
Mr. Raj Bahadur Yadav, AOR
Mr. Sravan Kumar Karanam, AOR
Mr. P. Venkatraju, Adv.
Ms. M. Harshini, Adv.

Mr. Satyam Parashar, Adv.
Ms. Shradha Agrawal, AOR
Ms. Sugandh Rathor, AOR
Ms. Bina Madhavan, Adv.
Ms. Shubhangi Arora, Adv.
Ms. Shruti Sharma, Adv.

Mr. Indraneel Chowdhury, AG
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Mr. Arun Chandra, Adv.

Ms. Eliza Barr, Adv.

Ms. Akansha, AOR

Ms. Anjali Saxena, Adv.

Mr. Govind Sharma, Adv.

Mr. Aaditya Singh Rajawat, Adv.

Mr. Zulfiker Ali P.S., AOR

Ms. Anna Oommen, Adv.

Ms. Lebina Baby, Adv.

UPON hearing the counsel the Court made the following
ORDER

1. These matters pertain to varied service conditions of serving
and retired judicial officers of different States and the issues to
be dealt with by this Court arise on a pan-India basis.
2. Since various issues raised are overlapping in the two pending
batches of cases, it is directed that W.P.(C) No.1022/1989 and W.P.
(C) No.643/2015, as well as the matters connected thereto, which
relate to method of recruitment, service conditions, pension and
pay scale of district Jjudiciary, and other aspects of judicial
service, be tagged and heard together. W.P.(C) No.1022/1989 shall
be treated as the main case.
3. We have requested Mr. Siddharth Bhatnagar and Mr. K.
Parameshwar, learned Amicus Curiae in the respective cases to
prepare a common brief note on the pending applications/issues in
these two matters. Through the said note, they shall categorise the
pending applications as well as connected writ petitions/special
leave petitions/cases as per the issue(s) involved therein. Such
effort would, then, enable this Court to proceed issue-wise and

bring closure to the pending disputes.

4. For this purpose, we direct the Registry to ensure that
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digital copies of all the I.A.s and connected petitions are
supplied to the learned amici so that they may prepare the note
expeditiously.

5. Having observed so, we hasten to add that the issue re:
enhancement of the age of superannuation for officers in the
District Judiciary is already scheduled to be finally heard on
01.09.2026. Thereafter, the matters pertaining to the service
conditions of the ‘E-Courts Technical Staff’ are scheduled to be
heard on 02.09.2026. In the course of hearing, the lack of
uniformity in the applicable pension scheme has been highlighted,
which has been captured in SLP(C) No. 20781/2018 and SLP(C) Nos.
6471-6473/2020. These SLPs are hereby directed to be listed on
03.11.2026.

6. We would appreciate it if the learned amici curiae file their
common note on the categorization of the issues by 11.09.2026,
whereupon W.P.(C) No. 1022/1989 and W.P.(C) No. 643/2015 shall be
listed on 16.09.2026 for further directions.

7. This Court, at this Jjuncture, is constrained to note that
various judicial officers, whether in individual capacity or as a
group, are approaching this Court at the first instance for
redressal of their grievances. It appears to us that this has taken
place, in the majority of cases, due to a lack of timely
initiatives or redressive action by the Administrative Committees
(or any other analogous Committee) of the respective High Court(s).
We, therefore, request the Chief Justices of all the High Courts to
sensitise their Administrative/other Committees to deal with the

pending issues regarding service conditions of the Jjudicial
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officers and take an appropriate decision.

8. It goes without saying that in case the High Court resolves
that the judicial officers, serving or retired, are entitled to any
particular pay or other benefits, such recommendation shall be
forthwith made to the State Government. It is only if there is an
inaction on the part of the State Government(s) in giving effect to
such recommendations that judicial interference may be warranted.
For that purpose, the affected/aggrieved judicial officers may
approach the jurisdictional High Courts.

9. Meanwhile, with a wview to permit the 1learned amici to
effectively identify the pending issues and complete their
categorization, the Registry shall not entertain any I.A./M.A. in
these matters. In case a judicial officer/representative body seeks
to make a prayer regarding an issue which this Court is already
seized of through an existing application, they shall also be
permitted to place their submissions regarding the same.

10. It goes without saying that if due to any prior order in the
instant petitions, the judicial officer/organization is required to
raise the respective grievances before this Court, the same may be
done through an independent petition. Such a petition shall,
however, not be entertained by the Registry of this Court unless an

advance copy thereof is also supplied to the learned amici curiae.

(NITIN TALREJA) (PREETHI DILEEP KUMAR)
ASTT. REGISTRAR-cum-PS DY. REGISTRAR
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